GOVERNMENT OF JAMMU & KASHMIR
Department of Rural Develop ment and Panchayati Raj
Civil Secretariat
Jammu/ Srizagar

| Notification
Srinagar, the ,fsf" Octeoher, 2020.

8.02'304.- In pursuance of rule 7 of the Jammu and
Kashmir Panchayati Raj Rules, 1996 and in supersession of
notification S.0Q 53 dated 10th February, 2020, the Government in
consultation with the Election Authority call upon the Panchayat
Halgas shown in Annexure “A” and Annexure “B” to elect Sarpanch

(s} and Panch (s) respectively on the dates to be appointed by the
Election Authority.

By Order of the Lieutenant Governor.

Sd/-
Sheetal Nanda, [AS
Secretary to the Government

No: RD/PR/Pyt/01/2020 Dated:©/ -10-2020
Copy to the:- :
Financial Commissioners, J&K.

Principal Secretary to Hon’ble Lieutenant Governor. |
3. All Principal Secretaries to the Government. |

4.  Chief Electoral Officer, J&K, Srinagar. - '

S. Joint Secretary (J&K), Ministry of Fome Affairs, Gol, New Delhi.
bz .= Al Commis;sioner /Secretaries to the Government.
7
8
9

hD =

Divisional Commissioner, Jammu /Kashmir.
Secretary to the Government, Department of Law, Justice & PA.
All Peputy Commissioners (District Panchayat Election Officers).
10. Director Information, J&K, Srinaga”
11. Director Archives, Archaeology and Museums, J&K, Srinagar.
12. Director Rural Development Kashm'r/Jammu.
13. Director Local Bodies, Jammu /Kashmir.
14. General Manager Government Press, Srinagar/Jammu for publication.
15. All Assistant Commissioners Develeoment.
16. All District Panchayat Officers.
17. Pyi. Secretary to the Chief Secretary, J&K, for kind information of Chlef
Secretary.
18 By Secretary to Advisor (S) to Lieutenant Governor
19 ByE Secreta;y to Advisor (F) to Lieu.enant Governor!
20. Pvt. Secretary to Advisor (B) to Lieurenant Governor.
2l Bvt. becretary to Advisor (BK) to Licatenant Governor.
225 Bvit: Secrctary to the Secretary to th:e Government, Department of RD and
PR for information of the Secretary. :
23. In-charge Website, RDD.
24. Stock file. |

| Deﬁqﬁ-t“}? Sedretary to the Government




